1 OA No.200/00733/2015

CENTRAL ADMINISTRATIVE TRIBUNAL, JABALPUR BENCH
JABALPUR

Original Application No.200/00733/2015

Jabalpur, this Friday, the 13" day of April, 2018

HON’BLE SHRI NAVIN TANDON, ADMINISTRATIVE MEMBER

Moolchand Jharia, S/o Late Shri K.L. Jharia

Aged about 63 years,

Retired from the post of Assistant Director

R/0 H.No.27 Kanchan Vihar

Vijay Nagar, Jabalpur (M.P.) -Applicant
(By Advocate —Shri Deshpal Choudhary)

Versus

1. Union of India,

Through Secretary,

Ministry of Statistics & Programme
Implementation Sardar Patel Bhawan
Sansad Marg New Delhi 110001

2. Additional Director General

National Sample Survey Office (NSSO)
(Field Operations Division)

East Block 6, Level 4-7 R.K. Puram
New Delhi 110022

3. Asst. Director Regional Office MP (East)
National Sample Survey Office (NSSO)
Field Operations Division (FOD)

JDA Building 1* Floor, Nagpur Road,
Madan Mahal Jabalpur M.P. PIN 482001

4. Sr. Account Officer Pay & Account Office

Department of Statistics, CGO Complex

“A” Block 6™ Floor Seminary Hills

Nagpur (MH) PIN 440006 - Respondents
(By Advocate —Shri S.K. Mishra)
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ORDER(Oral)

Learned counsel for the applicant submits that the applicant

does not want to press this Original Application.

2. Accordingly, this Original Application is dismissed as not
pressed.
(Navin Tandon)

Administrative Member

ke
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